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(c) whether it is al o  a fact that SAIL Book 'Notes on office proce:lure' preicrihei 

had enstrusted; the work regarding its for sectio• oflicen/Stcnograpber. eumin 1-
Pavilion in the P.ragati Maidan in the ex.hi- • tion 
bition held' last year" through its agency · . 
which has no expertise on Exhibition Pubti:. 5027. SHRI R.AJNATH SONKAR 
city; and SHAsTRI : Will the Minister of HOME 

AFFAIRS be pLnswd to state : 
(d) if so , wha t were the consideration for 
enstrusting the publicity work of a Major 
public c;;cctor undertaking to an agency, 
which has few personnel sp.:!cialised in pub-
1 ici ty work ? 

THB MINISTER OF STATE IN THE 
MINISTRIES OF INDUSTRY AND ST-
EE L AND MINES (SHRI CHARANJIT 
CHANANA)  : (a) Yes, Sir. 

(b) Like other agencie or~in  for SAIL 
this agency is a lso on the panel of agencies 
accredited by the Dir ctora tc f Advertising 
& Yi ual Pubt:city, Government of Indi1. 

(c) No, Sir. T hi W.)rk wa e1trusted to 
M/  . De::.ign Forum  of Delhi who a re  a 
firm of :.irchitecis. 

(d)  D e n::>t arise. 

No. of Cac-;es pending in courts between 
Hindustan Zinc Ltd. Udaipur i}nci its employ-

ees 

5026. SHRI DEEN BAND HU VBRMA : 
Will thi;; Minister of LABOUR be pleased 
to  tatc : 

(a) how many case arc pending in Courts 
between Hindustan Zinc Ltd., Udaipur 
and its employee· in individual capacity : 

(b) how many case have been lost and 
how m nny have been won in the courts ; 

and 

(c) what is the amount spent on each 
case inclusive of legal opinion, advocates 
fees and officers attendi 1g C'.ourts ? 

THB DEPUTY MINISTER IN THE 

(SHRI DHARAMVIR) 
MINISTRY OF LABOUR IN : (a) to (c) 
The inform1tion has been called from the 
o er m~nt of Raj1sthan. It will be hid 
on the Table of the House in due c'.)urse. 

(a) whether it is a iact that the book 
··Notes on Office Procedure'  issu ... d by the 

IU.:.titute 01·secretariat Training and Mana •e 
ment is not an autb ... nt:o book to  b ... q uok d 
in Governmenta i work and ~  11-.. sa!l'e 
has be n pre()crib .... d for· Sectio n Officer I 
Steno ra ~rs Gtade 'B' Limited  D .. part-
m ntaJ Competitive E'<amination; and 

(b) if so, ·underlying idea ~ in  'it ? · 

THE MINISTB.R. OF STATE IN THB 
MINISTRY OF HOME AFFAIRS (SHRI 
NfHAR RANJAN LASKAR) :(a) Yes, Sir. 

(b) 'Notes on Office Proc.!dure' i5 a crain-
ing material book brought out by the 
Institute of Secretarial Training and Manage-
ment. In the ylla bus prescribed for Section 
Qfficers/Stenogcaphers Grade 'B' Ltimited 
D.!part{llental ~om etiti e E xamination it 
is cLarly stated that some guidance can be 
obtained from this book. Thus, the under-
lyi g i ~ for the publication of this book 
is  to provide guidance and better under-
standing of the .Office Procedure. 

Use of Polythene Bags in Cement Factories 

5028. SHRI C. PALANIAPPAN ~ Will 

the Minister of INDUSTR. Y be pleased to 
state : 

(a) whether there is any propo al to in-
struct the cement factories to use polythene 
bags by fixing a  datum Jii;ie; and 

(b) if not, the di.fiiculties in it ? 

THE MINlSTBR OF INDUSTRY AND 
STEEL AND MINES (SHRI NARA YAN 
DATT TIWA.R,I) : (a) and (b) Sine tho 
introduction of polythene bags for packing 

cement would result in increase in the cost 
of ~ment to the consum.x and would have 
adverse effects on the jute Industry,. there i~ 




